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-O RDER

‘B¢ Purkayastha, J.M,

~ Heard 1d. counsel for the applicant. None appears for the
respondents, | . ,
2. This application bearing No.M,A,628 of 1999 has been filed
by the applicant for fixation of an early date of hearing of the
0.a,N0,1052/1997 on the @rounds stated in the M,A, ‘
3. Considering the submission of the ld. counsel for the -
applicant, the M,A. 48 allowed, The 0,A, bearing No,1052/1997
is fixed for hearing on 27,3,2000., Liberty is given to the
applicants to filve‘@ejd)indgr in the meantime as prayed for by
the 1d., counsel for the applicant, -
4., Accordingly, the M,A. is disposed of without any order
as to costs, » -
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